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‘by both shortterm ‘and long-tetm measures.
Substantial measures will continue to be taken
to increase imports, streamline distribution and

regulate exports to meet the demand,
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2607. SHRI P.K.DEO: Will the Minis-
ter of EXTERNAL AFFAIRS be pleased to
state :

(a) whether the attention of Government
of India has been drawn to a report in the
Statssman of 25th July, 1971 stating that the
“United Arab Republic has censored publication
of the Indian Embassy advertisement in a local
‘daily in Cairo .concerning India's point of
view on Bangla Desh ; and

(b) ifso, the 1eaction of Government of
India in this regard ?

THE DEUPTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) and
(b). Yes, Sir. The Government have taken
note of this.

. Tripartite Committee on Bonus Act

 2608. SHRI V. MAYAVAN: Will the
“Minister of LABOUR AND REHABILITA.
TION be pleased to state: .
(a) whether a mpamte Committee to
examine the working of the Bonus Act has
been appointed ; and ‘

(b) if so, its ,Constitution and terms of
reference?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHADIL.
-._KAR) (n) Not yet.
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" (b) if 5o, the :ahcntteam:u oftbe lcheme?.

T!'IE MINISTER . OF LABOUR AND
REHABILITATION (SHRI R. K. KHADIL.
{a)and (b). It is proposed to Intro.
duce a Bill. on payment of gratuity to industrial
workers during the current session ‘of Parlia.
ment, The Bill is likely to cover workers i in
Coal Mines,

Merger of E. S. 1. and E, P, F. Schemaes

2610, SHRI V. MAYAVAN :
SHRIJAGDISH CHANDRA DIXIT:

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether the proposal of merging the
Employees State Insurance and Employees
Provident Fund Schemes has been worked out
by the Special Oﬂicet appomted for this
purpose ; and Gaae

(b) if 80, the time by which this proposal
will be given effect to?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHADIL.
KAR): (a) and (b). The Report of the
Special Officer has been received recently and
it is under examination. .

Setting up of & Mini Steel Plant in
thlmd

2611 SHRI PRIYA RANJAN DAS
MUNSI: Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether there is any prbponl to’ let up
a mmi steel phnt in North Bengal ; and

(b} if 20, whether any request hu been
soade by West Bmgal ‘Government in this.






